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untrue? Should those names be men-
tioned and unnecessarily a blemish
be put upon them? 1 am not asking
about these two names, but for future
guidance.

Mr. Speaker: It is for the investi-
gating authority to find out who are
guilty and who are not. Everybody
is innocent unless he is proved to be
guilty. But it is quite legitimate to
ask for the information whether the
FIR contained any names. They
might have been involved unlawfully,
out of malice. Somebody might have
got that report registered on account
of personal enmity. But that is a sub-
sequent thing allogether. First the
information is being sought whether
the FIR contained those names. It
was for the investigating authority to
find out whether really there was
something against them, and to send
up only thc names of those against
whom they foung some proof. There-
fore, we cannot presume any
guilt in a person who has been put
there.

Shri Kapur Singh: W are entitled
to know whether some of them were
let off due to undue influence.

Mr. Speaker: That has been
answerced.

Dr. L. M. Singhvi: In view of your
intervention and the direction you
have been pleased to give, I want to
reiterate that the demand has been
voiced before the House that if ade-
quate information is not available
presently, it should be collected and
made available to us, and particularly
the names which were mentioned in
the report and at what stage they
were dropped—this information should
be made available to us.

Mr, Speaker: I have said that.
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Shri Kapur Singh: I want to know
whether the real objective of this
collaboration is to keep the prices and
profits high and “to hell with the
customers”; if so, may I know whether
socialism has a conscience?

Shri Kanungo: This is the practice
all over the world and the objective
is to economise upon the operations
and cut down cut-throat competitions.

Dr. Ranen Sem: We have a colla-
boration agreement with the Aeroflot
and we have a collaboration agree-
ment with the BOAC. An Air India
service goes from Delhi to London
vie Moscow. Recently it was report-
ed that in spite of this collaboration
agreement the British Government or
the BOAC refused to allow the Air
India pl to carry gers from
Moscow to London. If this report is
correct, may I know the opinion of
the Government of India in this res-
pect and their reaction thereto?
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Mr. Speaker: If it is agreed to, it is
to be known, and not their opinion.

Shri Kanungo: It is not a collabo-
ration, it is a peoling arrangement.
Pooling arrangement i8 not necessarily
for all the routes or the same route
for all flights. About the refusal of
the UK. Government to carry pas-
sengers on the Moscow-London sector,
the matter is under consideration and
discussion. As a matter of fact, the
practice of UK. Government has been
to allow traffic on the route from
Moscow to London with an inter-
mediate halt at some station in
Europe, which Air India is not pre-
pared to do.
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Shri Kanungo: Preliminary discus-
sions are going on with Japan and
one or two other countries.

Commiittee of Traders

*1149. Shri Yashpal Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether an All-India Com-
mittee of the representatives of the
foodgrain trade has been constituted
to assist in creating a proper climate
of opinion and understanding among
the traders;

(b) whether any meeting of the
Committee has been held so far; and

(c) it so, its recommendations?





